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COMMITTEE ON PRIVATE MEMBERS' BILLS AND 
RESOLUTIONS 

TWENTY -FIFTH REPORT 
(SECOND LOK SABHA) 

I, the Chairman of the Committee on Private Members' Bills 
and Resolutions having been authorised by the Committee, present 
on their behalf, this their Twenty-fifth Report. 

2. The Committee met on the 26th August" 1958 to consideT 
allotment of time to the Resolutions set down in the List of Business 
for Saturday, the 30th August, 1958. 

3. The Members whose resolutions had been included in the 
List of Business for the 30th August, 1958 and the representative of 
the Ministries concerned had been invited to present their views on 
the resolutions before the Committee. Shri Chintamani Panigrahi 
as also the representatives of the Ministries of Education, Law, Food 
and Agriculture, Information and Broadcasting and Home Mairs 
and the Planning Commission attended the sitting. 

4. The Committee after hearing the members and the represen-
tatives of the Ministries concerned with the Resolutions and consi-
dering all aspects with respect to each resoiution recommend the 
following time-table:-
I. Resol1tion regarding Working of monopoliStic Out of the total time of 2 hours 

concerns. allotted to this resolutlon, 
I hour and 19 minutes were 
taken up on the 16th August, 
195i. The ba1an~e of 41 
minutes would be available on 
30th August, 1958. 

/. ReIOlution reguding Formation of a National 2 hours. 
Council of Indian Youth. 

3. Resolltion regarding Uniform Civil Code. Ii hours • 
... Resolution regarding Coloilrisation of 'Vanaspati' 2i ho!!rs. 
5. Resolution regrdlIlg Parliamentary Committee to 2 hours. 

assess progress in regard to land reforms in 
the COUDtrJ{. 

6. ReIOlution regarding Mobile Cinema Units for Ii hours. 
=ural areas. 

7. ResolUtion regarding Implementation of the Dircc- 2 houn. 
tive PrinCiples of State Policy. 

HUKAM SINGH. 
NEW DELHI; 

The 28th August, 1958. 
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